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Supreme Court

Amit Kumar Dubey v. M.P.P.K.V.V. Co. Ltd., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3846

Atibir Industries Co. Ltd. v. SBI, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 3850
Atibir Industries Co. Ltd. v. SBI, (Surya Kant and Manmohan, JJ.), 2024 SCC OnLine SC 6596

Atibir Industries Co. Ltd. v. SBI, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 3845
Atibir Industries Co. Ltd. v. SBI, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 3849
Atibir Industries Co. Ltd. v. SBI, (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 6593
Atibir Industries Co. Ltd. v. SBI, (Surya Kant and Ujjal Bhuyan, 1J.), 2024 SCC OnLine SC 6594

Atibir Industries Co. Ltd. v. SBI, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M. Pancholi, JJ.),
2026 SCC OnLine SC 2311

BSNL v. Collector of Central Excise, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine
SC 2314

CIT v. Microsoft Regional Sales (P) Ltd., (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC
OnLine SC 6595

Commr. (CGST) v. Zee Entertainment Enterprises Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 2318

Commr. of Customs v. P G Electroplast Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2317

Commr. of Customs v. Seasa Goa Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2319

Commyr. of Customs v. Senior India (P) Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC
OnLine SC 2316

Enforcement Directorate v. R.R. Granites, (A.M. Khanwilkar and Dinesh Maheshwari, JJ.), 2022
SCC OnLine SC 2609

Goverdhan v. State of Rajasthan, (Sandeep Mehta and D.K. Upadhyaya, JJ.), 2026 SCC OnLine SC
2322

Greenfields Plotholders Cum Residents Assn. v. Urban Improvement Co. (P) Ltd., (Dipankar Datta
and Sheel Nagu, JJ.), 2026 SCC OnLine SC 2321

Hicure Pharmaceuticals (P) Ltd. v. CCE, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC OnLine
SC 2315

M.P. Purv Kshetra Vidyut Vitran Co. Ltd. v. Vidyut Mandal Pension Samaj, (Sanjay Kumar and Alok
Aradhe, JJ.), 2025 SCC OnLine SC 3851

N. Sridhar Reddy v. State of A.P., (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine
SC 2324

New India Assurance Co. Ltd. v. Velu, (Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024
SCC OnLine SC 6597

Senior Intelligence Officer v. Mohd. Kamran, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 2312

Senior Intelligence Officer v. Mohd. Kamran, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC
OnLine SC 2320

Shekappa v. State of Karnataka, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC OnLine SC 2323
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Union of India v. M. Siddaraj, (Sanjiv Khanna, C.J. and Sanjay Kumar and K.V. Viswanathan, JJ.),
2025 SCC OnLine SC 3847

V. Gopalakrishnan v. State of Kerala, (Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 3848

Yamal Manojbhai Jagada v. Commr. of Customs, (P.K. Mishra and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 2313

Allahabad High Court
Archana Boodh v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 40638
Arun v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 40640
Deepak Pal v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 40642
Guddi v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 40633

Karuna Shanker Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 40639

Mukesh Kumar Jha v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 40632
Priti Verma v. State of U.P., (Dr Ajay Kumar-II, J.), 2026 SCC OnLine All 40635

Rati Enterprises v. CIT, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC OnLine
All 40641

Shiv Ram v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 40634
State of U.P. v. Samundra Devi, (Prashant Kumar, J.), 2026 SCC OnLine All 40636
Vijay Sonkar v. State of U.P., (Vinod Diwakar, J.), 2026 SCC OnLine All 40637

Andhra Pradesh High Court
A Srivani v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 5192
Chidarla Suseela v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5197

City Union Bank v. Debt Recovery Tribiunal, (Battu Devanand and Tuhin Kumar Gedela, JJ.), 2026
SCC OnLine AP 5198

F.S. Shahanaz Begum v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 5200

Hero Wiretex Ltd. v. Debts Recovery Appellate Tribunal, (Battu Devanand and Tuhin Kumar
Gedela, JJ.), 2026 SCC OnLine AP 5194

Indo Engineering Works v. Rashtriya Ispat Nigam Ltd., (Dhiraj Singh Thakur, C.J. and R.
Raghunandan Rao, J.), 2025 SCC OnLine AP 5238

K. Madhusudan Reddy v. State of A.P., (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine
AP 5196

K. Naveen Kumar v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5199

Konakandla Lakshmi Rama Lakshmi v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC
OnLine AP 5191

Ms Spanker Biotech Ltd. v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
5190

Surapaneni Poornachand v. Commr. of Customs, (Battu Devanand and Tuhin Kumar Gedela, JJ.),
2026 SCC OnLine AP 5193
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Tadivalasa Nageswara Rao v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 5195
Thanikulam Seenu v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5189

Bombay High Court
Abhijit Ram Kadam v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17741

Acme Wind Power (Tenkasi) One (P) Ltd. v. CIT, (B.P. Colabawalla and Farhan P. Dubash, 1J.), 2026
SCC OnLine Bom 17851

Adinath Santosh Godse v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
17731

Aditya Santosh Walekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
17736

Agriculture Produce Marketing Committee v. Registrar, Coop. Societies, (Anil S. Kilor and Rajnish
R. Vyas, 1J.), 2026 SCC OnLine Bom 17867

Ajay Pramod Shriwastav v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 17762

Akash Navnath Kharade v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
17740

Amol Appasaheb Gopale v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
17722

Amol Ashok Chavan v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 17882

Anil Bhagwan Kharde v. State of Maharashtra, (R.1. Chagla and Firdosh P. Pooniwalla, JJ.), 2026
SCC OnLine Bom 17811

Anis Sadique Shaikh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17793

Ashok Bamto Pangui v. Agencia Real Canacona (P) Ltd., (S.G. Chapalgaonkar, J.), 2026 SCC
OnLine Bom 17817

Ashok v. State of Maharashtra, (Urmila Joshi Phalke and Raj D. Wakode, JJ.), 2026 SCC OnLine
Bom 17884

Ashwin Rajendran Chettiar v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine Bom
17799

Asif Jilani Tamboli v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 17750

Avantika v. State of Maharashtra, (R.1. Chagla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine
Bom 17838

Avinash v. State of Maharashtra, (Urmila Joshi-Phalke and Raj D. Wakode, 1J.), 2026 SCC OnLine
Bom 17875

Baburao Sitaram Jagtap v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17760
Badal Sham Sherkar v. State of Maharashtra, (Milind N. Jadhayv, J.), 2026 SCC OnLine Bom 17719

Badshah Latif Khan v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom
17727

Balaji Lahu Kawade v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17699

Balaji Uttam Mogale v. Yashoda Shikshan Prasarak Mandal, (Sharmila U. Deshmukh and Abhay J.
Mantri, JJ.), 2026 SCC OnLine Bom 17860

Balasaheb Gopalrao Maral v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 17857
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Bharat Narayan Lahane v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17702

Birla Cotsyn (India) Ltd. v. Municipal Council, (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2026 SCC
OnLine Bom 17844

Centre for Promoting Democracy v. State of Maharashtra, (Mahesh Chandra Tripathi, C.J. and
Advait M. Sethna, J.), 2026 SCC OnLine Bom 17797

Chaitanya Bhanudas Kolekar v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine
Bom 17754

Chandrakant Vishnu Gore v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 17832

Chandrashekhar v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17773

Chetan Pravin Ghorpade v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
17721

Chetan Subhash Bhonde v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
17724

Chhagan Hari Manwatkar v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine
Bom 17777

Darshana Mayank Khichadia v. Swati Nilesh Mehta, (Gauri Godse, J.), 2026 SCC OnLine Bom
17823

Deepak Mohan Phad v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17792
Deepak Suresh Kadam v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17700
Deepak v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17774

Devendra Laxman Mhatre v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
17726

Dharamdas Pusekar v. Block Development Officer, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine
Bom 17870

Dhiraj Bharat Punekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
17815

Diamond Hill Coop. Housing Society Ltd. v. State of Maharashtra, (Sandeep V. Marne, J.), 2026
SCC OnLine Bom 17873

Dilip v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 17765

Dinesh Rajaram Gore v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom
17751

Diwakar Infrastructure (P) Ltd. v. CIT, (B.P. Colabawalla and Farhan P. Dubash, JJ.), 2026 SCC
OnLine Bom 17829

Dixit Gandhi v. State of Goa, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 17806

Dr Babasaheb Ambedkar Marathwada University v. Vasantrao Naik Mahavidyalaya, (Nitin B.
Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC OnLine Bom 17697

Edna Suhsila Samula v. Kalyan Babura Taware, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom
17816

Fulchand v. State of Maharashtra, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 17764
Gani Abbas Shaikh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17720

Gazala Parveen Igbal Ahmed v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine
Bom 17725
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